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. Inter-Sectional Transters
2883. SHRI MOTILAL HASDA:

Will the Minister of RAILWAYS be

pleased to state:

(a) whether it is g fact that the
Ministry of Railways in their letter
Nos. E(NG) II-71/TR-19 of 4th August
1971, E(NG)II-74/TR-20 of 13th
January 1975 and E(NG)II-75/TR-10 o*
4th May 1975 assured that all Clerks it
Personnel and non-personnel Branch in
Headquarters and Divisional Offices on
Southern Railway will be given inter-
seclional transfers every five years for
maintaining efficiency and to eradicate
malpractices and corruption;

(b) whether it is also a fact that ithe
cadre Clerks in Signal & Telecomuni-
cation and Mechanical Branches in
Personnel Branch, Madras Division; in
CSI‘E/Madras Egmore (Non-personnel
Branch) and DSTE/W/Tamburam
(Senior Clerk-Personnel Branch) on
Southern Railway are kept in the same
section even after flve years; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN TiiE
MINISTRY OF RAILWAYS & IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). No personne] Branch
Clerk dealing with Signal & Telecom-
munication and Mechanical] Branches
in Madras Division including the office
of the District Signal & Telecommuni-
cation Engineer/Works/Tambaram is
in the same section for more than five
years. However, one non-personnel
Branch Clerk dealing with establish-
ment matters is continuing for more
than five years in the office of Chief
Singal Inspector, Madras Egmore due
to non-availability of suitable non-
personnel Branch staff to deal with
staff matters in the ahove office, Sou-
thern Railway Administration  has
been asked to replace him immediately,
No fraud or malpractice has, however,
been reported.

Visit of Special Envoys of Prime
’Mhﬂlter to OPEC Countries
2384. SHRIMATI MADHURI
SINGH: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:
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(a) whether Special Exvoys of the
Prime Minister visited different OPEC
countries during the last six months;
and

(0) the results of the efforts of the
Special Envoys in regard fo guaranteed
availablity of oil supply at reasonable
prices?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): (a) & (b). Yes, Sir. Special En-
voys of the Prime Minister visited a
number of OPEC countries recently
including Iraq, TJAE, Venezuela, Indo-
nesia, Nigeria, Iran and Saudi Arabia.
The main purpose was to explain
India’s position regarding a proposed
classification of oil importing develop-
ing countries in three categories for
purposes of financial relief to them
being considered by OPEC. The
question of securily of supplies and
matters of bilateral interest were
also discussed. There has conseguently
been a much greater understanding
and appreciation of India's point of
view. Unfortunately, however, as a re-
sult of the Iran-Iraq hostilities, the
OPEC has not been able 1o finalise its
own proposals and measures designed
to alleviate {he problems of oil impor-
ting developing countries,

Influx of Afghan Refugees
2385. SHRI B. D. SINGH :
PROF. AJIT KUMAR MEHTA

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the
influx of Afghan refugees continues
and that a large number of Persons

have arrived in India during the past

few months;

(b) if so, the number of Afghan re-
fugees in India till date; and

(c) the palicy, if any, formulated by
the Government to deal with these
refugees? -

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) & (b). Afghan nation:ls as
before have continued {o visit India on
their valid travel documents.  Govern-
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ment of India are not aware of any of
them being refugees,

(¢) Does not arise.

Firms indulging in Mixing Ingredients
in their Products

2386. SHRI JYOTIRMOY BOSU:
Wwill the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: .

(a) whether it has been alleged that
the following subsidiaries of the foreign
MNGS have been indulging in mixing
ingredients in their products which are
injurious to the health, namely
Hindustan Lever, Britania Biscuit, Cad
bury India, Glaxo Laboratories, Brook
Bond India and Liptons India; and

(b) if so, what are the details there-

UtiHisation of Amount Alloted for
Nationa) Highways in Madhys Pradesh
2387. SHRI GHUFRAN AZAM: Will

the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the allocation  for
National Highways during the period
1978, 1979, 1980 in Madhya Pradesh
was fully utilised by the State;

(b) if so, the amount utilised during
the above period; and

(c) if not, the reasons therefor and

the action taken thereon;

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) & (b). A statesment is attached..

of and the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WALFARE (SHRI NIHAR EKAN-
JAN LASKAR): (a) & (b). The
information is being collected and will
be laid on the Table of the Sabha,

(c) From time to time, the Central
Government reviews the pace of expen-
diture and writes to the States con-
cerned to take suitabel measures to
make up defficiencies, if any, to ensure
full utilisation of the funds provided
to them.

Statement
Final allotment made and actual expenditure incurred on the develspment and tenance of National

highways and funds provided and expenditure i d , duri 80-8 the dezelo, t
and maintenance of National Hignfuy; in ‘;fc:dnf:m”}"mdufw re pmen

(Rs. in lakhs)
Development of National Maintenance &  Re-
year Highways pairs of Nationai High-
ways
Final Actual Final Actual
allotment  expenditure allotment  expenditure
1 2 3 4 -]
1977-78 600.00 600.62 139.04 13569
1978-79 . . . . . . 556.00 549 .32 161 .87 160+79
197980 . . . ‘ . . 570.00 57701 1B1.17 22297
1g80-81

(allooation) (upto 13/80) (:?It:;i’-'s (upu:gisskgg)
released) .






